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NAME OF THE PARTIES Unified Commodities

Petron Pvt.Ltd.

SECTIoN OF THE COMPANIES ACT: I & BP Code 20 16.
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ORDER
TCP 257lI&BC/NCLT/MB/MAH/2017

For the Petitioner Counsel has stated that Jnsolvency Resolution process has

already been initiated against this Corporate Debtor in Cp 1202 o f 2017 on 1.8.2017,

this Petition is hereby dismissed with liberty to make its claim before Insolvencv

Resolution Professional appointed in Cp "1202 of 20.17.
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